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IN THE CERAL ADMINISTRATIVE TRIBWALii 

GUWAJIATI BENCH :: GUWAHATI 

- Originaj. Application No - 	 of 2005 

- B1EN-. 

Sri Paresh Ch. Das 

Son of Late Srikanta Das 

Nilachalpur 

Maligaion, Guwahati - 11 

Sri Ehanu Ranjan Misra, 	- 

3/0 Late Mono Ranjan Misra, 

Riy. Qtr. No. 6/B, East Gosala, 

Maligaon, Guwahati - 11 

Sri Praneswar Goswamj, 

5/0 Sri Ram Mohan Goswamj, 

My. Qtr No. 213 (G) 

Banmnjjnajdan, Guwahati - 21 

Sri Surya Kr. Das 

• 3/0 Late Kanak Ch. Das, 

• Rly. Qtr. No. 4101 B 

Bamunimaidan, Guwahatj - 21 

Sri Apurba Kalita 

8/0 Late Chabjn Ch. Kalita 

Rly. Qtr. No. LI 80 -A 

Guwahati. Rly. Colony 

Guwahatj - I 

Sri Bene iict Victor Gonsalves, 

8/0 Late Lious Gonsalves 

Qtr.. No. DS/ 31- F 

Guwahati RIy colony, 

Guwahatj -1 
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Sri Bhuban Ch.. Goswami, 

• 	3/0 Late Umesh Ch. Goswami, 

Qtr. No. 119/H, Bamunimaidan 

Guwahati - 21 

SriLagan Kachary, 

3/0 Sri Bo.ha Ram Boro 

Qtr. No. 712/F 

Bantunimaidan, Ghy - 21 

All the applicants have same 

cause of action 

Awlicants 

-AND- 

The Union of India, 

Represented by the 

Divisional Railway Manager, 

North East Frontier 

Manager, North East 

Frontier Railway, Luxnding. 

The Divisional Railway 

Manager (Personal), North 

East Frontier Railway, 

Lumdinq, 

----Respondents 

DETAILS OF TH APPLICATION 

1. Particulars of the order 	: Memorandum vide No. 

against which the application E/39-9/Pt-IJ(T), dated 

is made 	 29-04-05 in the selection 

for filling up of 31 posts 

(UR-25, SC-4 & ST-2) of 

/ Passenger Guard in scale 

of 	Rs..5'000/- 	8000/- 

written test held on 
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27-11-2004, 24-12-04 & 11- 
	I 

12-2004 and for absentee 

on 18-12-04 on the basis 

of which 31 nos. of 

candidates have * been 

selected and empanelled 

for promotion to the posts 

of Passenger Guard in 

Scale of Pay of Rs. 5000/-

-8000/- without evaluating 

the eligibility and merit 

of the applicants. 

 

 Jurisdiction of the Tribunal- The subject matter of the 

instant application is the 

relief sought on the basis 

of their 'eligibility and 

merit and non- evaluation / 

ri 

   

of the written tests and 

this Hon' ble Tribunal has 

jurisdiction to adjudicate 

the matter. 

 

Limitation 

	

	 This application has been 

filed within the limitation 

period. 

(A) FACTS OF THE CASE - 

1. That all applicants were initially appointed in different 

divisions on 7-12-74, 22-8-80, 19-12-80, 01-5-84, 23-10-

84, 02-8-83, 7-4-92 and 8-12-92 respectively under the 

Railway authority. Now all the applicants have been 

serving under Lumding Division of North East Frontier 

Railway. All of them have been imparting their duties 

very sincerely to the satisfaction of the concerned 

authority. That on the basis of their sincere duties and 

eligibility in the department their names were appeared 
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I in the seniority list vide No. E139-25 (Gd) -(T),LMG, dated 
18-01-2000 issued by the respondent No. 1 and 2. 

A Photo copy of the seniority list 

vide No..E/39-25(Gd)(T), LMG,dated 

18-10-2000 is annexed herewith and 

marked as Annexure - A. 

2. That all the applicants were imparting their duties ever 

sincerely and expected to be promoted in the higher scale 

on the basis of the seniority list published by the 

Respondent No. 1 and 2. That on 14-9-04 Vide No. E139- 
a notification was issued by the Respondent 

"No. 2 deciding to hold a selection. for forndng a panel of 
----

Passenger Guard from the seniority list dated 19-01-2000 

in the scale of Rs. 50001-- 8000/- for 31 nos. of 

acancies consisting of IJR-25, Sc- 04, St- 02 within a 

V short notice which consisted only written test. By the 
same notification 93 nose. of Goods_Guar4inc1uding the 

present applicants were advised to .keep themse1ves in 

readiness to appear in the written test for the post of 

I Passenger Guard. That on 21-09-2004 vide Office Order 
( earlier notification dated 14-9-04 was partially modified 

and a new seniority list of eligible candidates including 
the instant applicants was published. 

Post copies of the notification 

vide No. E/39-9/ Pt-II(T) dated 

14-9-04 and Office 'order dated 

21-9-04 are annexed herewith and 

marked as Annexure - B and Bi. 

3. That all the applicants were very ready to appear before 

the selection committee despite
-  
their
- -------- 

 duties. That on 22- 

11-04 the Respondents No._I and 2 issued a- notification 
- ---- 

with programme for the written test and the same was 

communicated to all the candidates through their 

respective channels. Accordingly present applicants with 
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/ other candidates appeared in the written test which were 

held on 27-11-2004 for Group -A candidates, 04-12-04 for 

Group -B Candidates, 11-12-0 for Group - C candidates 

and 18-12-04 for the absentee respectively. It is 

pertinent to mention here that all the present applicants 

were appeared in the written test as per date fixed for 

the tests. 

A photo copy of the Programme of 

the written tests dated 22-11-04 

is annexed herewith and marked 

as Annexure - 'C'.. 

That your humble applicants 'state that after their 

written test all of them were very satisfied and expected 

to be errqanelled their names in the panel list. But it 

was utter surprise and great regret that on 29-04-05 the 

Respondent No. 1 and 2 vide No. E/39-9/Pt-II(T) a 

memorandum was published empanelling 31 nos. of 

successful candidates. After lapse-of two months which is 

mandatory as per provision of the Railway Rules. That 

being aggrieved with the select list present applicants 

submitted a representation on 10-05-05 through proper 

channel before the Divisional Railway Manager praying 

inter alia to bring the serious infirmities and 

irregularities to the light for justice. 

Photo copies of the empanelled 

list of successful candidates 

date 20-04-05 and representation 

dated 10-05-05 submitted by the 

applicants are annexed herewith 

and marked as Annexure - D & E. 

That the Divisional Railway Manager (Personnel) NFR 

/Lumding, i.e.. respondent No.. 2 vide No. E/39-9/Pt-II(T) 

(Loose) dated 2-6-05 sent reply of the representation of 

the applicants dated 10-5-05 to the instant applicants 

setting aside their contention. 
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A photo copy of the Reply to the 

representation 	'dated 02-06-05 
vide No. E/39-9/pt-II(T) (Loose) 

is annexed herewith and marked4/ 

as Annexure - F.  

(B) GROUND FOR RELIEF WITH LEGAL PROVISIOjS : 

6. For that memorandum vide No. F./ 39 -9/pt-ti (T) dated 29-04- 

5 empanelling 31 nos. of successful candidates for 

promotion to the post of Passenger Guard is illegal and 

against the iprovisions of law as enshrined in Railway 

Establishment Rules which reads as follows :- 

it has been further laid down that where the 

concerned officers take more than 2 months for 

finalisjg the evaluation of the' writt.en examination 

papers, the same' should be brOught to the personal 

notice of DRM/ PffOD and in case there is the delay 

exists 3 months, it should be brought to the notice 

of the General Manager [R.B.;s Ho. E'(NG) 1-87-PMI-14 

(AIRF) of 2277881 (NR SN. 9657." 

From the above mentioned provisions it is very clear that 

the respondents wilfully violating the provisions published 

the .empanelled list of successful candidates after 4' months 

which is illegal and unjust. Therefore, on this ground only 
the impugned memorandum videN. El 39-9/Pt-rr(T) dtd. 29- 

04-05 may be set aside or qhashed. 

7. For that the applicants being •aggriev'ed by the empanefled 

list dated 29-4-05 submittec a representation before the 

respndents on 10-5-05 which was dismissed without 

evaluating the contention of the representation which is 

glaring instance of embezzlement together with ignoring 

the rules, norms and principles of Railway Establishment 
Rules which warrants inediate interference of law. 



7 
	 ON 

I 8. For that the Rules under "Normal Selection" does not 

permit the authority to set different question papers for 

lone selection. The present selection' had the 4(four) 

different set of question papers for 4(four) different 

posts from the one seniority list. Moreover, it will be 

seen in the Rules that once question paper had been 

prepared and served to the candidates and marks evaluated 

in the answer books, no longer to remain confidential. 

Every candidate has the right to know the evaluated marks 

Obtained by him as also directed and enshrined under 

Railway Boards Order dated 22-07-80 which is guiding 

factor for empanelment for promotion which was not 

followed in the instant selection for promotion. 

DETAILS OP TEE REMEDY AUsmu : 

The present applicants had submitted a representation on 

10-5-05 to the respondents but the said representation 

was dismissed alleging inter alia that the delay in 

evaluation of answer scripts was baseless as there was no 

such delay in evaluating the answer scripts which was 

published after 4 (four) months instead of stipulated 

2(two) months as enshrined in Railway Establishment Rules 

[RB's No. E(NG) 1 -87 -PMI-14 (AIRF) did. 22-7-88. 

MAT!ER NOT PENDXNG IN ANY OTHER COURTS: - 

The applicants state that in the matter regarding which 

this application is being made, there is no other case 

pending now in any other cQurt or Tribunal. 

RELIEF S(XIGET : 

In view of the facts mentioned in the proceeding 

paragraphs and grounds taken above the applicants prays 

for the following relief:- 

(i) 	For setting aside and/or quashing the impugned 

empanelled list of selected candidates dated 

29-04-05 issued by the Respondents (Annexure- D) 

without evaluating the answer scripts of the 

L. 
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applicants who are very eligible and Sincere in 
their services. 

For re-assessment of the answer script and 

showjn marks of the written tests obtained by 
the candjdates 

For an interjnj order so that the respondent 
V 	 cannot, proceed for promotjon frbm the impugned 

empanelled list dated 29-4-05. 

For such other or further relief as to this 

i{on'ble Court may deem fit and proper in the 

facts and circumstances of the case and in the 

interest of justice. 

Particulars of the postal order in respect of the 

application. 

(i) 	Number of Indian Postal Order 20GJ33644 

dated 8-6-05. 

Post Office by which. payable, General Post 

Office, Guwahati. 	V 

(G) DETAILS OF TEE ENCLOSURE 
V 	 V 

IPO dated 	 V 

Copy of the V  seniority list dated 18-10-2000 
V 	

(Annexure -A) 

Notification date 14-9-04 (Annexure - B) 

Office Order dated 21-9-04 (VAnnexure - Bi) 

Prorae of the written tests dated 22-11-04 
(A.nnexure-C) 

Empanelled Select list of successful candidates 

dated 29-4-05 (Annexure - D) 	 V 

• 	(vi) 	Representation of the applicants dated 10-5-05 
(Annexure -CE) 

• 	(vii) V 	
Reply of the representation of the respondents dated 

2-6-05 (Annexure -F) 
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-VERIFIATIi - 

I, Sri Paresh ch. Das, SJO Late Srikanta Das, aged about 

55 years, resident of Nilachalpur, Maligaon, P.S. Pandu, 

District - Kamrup, Assam. I am one of the applicants and all 

other ,  applicants authorise me to verify the same on their 

behalf, do hereby verify that the cottents of this application 

from paragraphs No. 1 to 8 are true tomy knowledge and I have 

noting to suppressed any material facts in the filing this 

application inthis Tribunal- 

I sign this verification on this 	day of .June 

2005 at Guwahati 
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/J PJ3 1.1.63 	25.10.90 25.io, 974 Satyefldra Sjma Ldo_ /L 
	. 	

2,10,90 25,10.9r H 

	

-do- /.Uri
1.2,65 	

5. l090 2 5.1O,) H 

	

9. 	
Uo 

	

100 	
/L 	

.70 62 	2610,90 ,. A.l(.LaIa 	 Ir 

/13PL1 
102., - 2 7,2.57 

-do- /L 	
- 22,7,5,1 103 	p, 	flagc a- /r 

104, ;  

L 	K.LL 1, 
/LIv 

135, Sanj 	DdSI 	-ad- 
- 27,5,52 

-do 	ST 1.2 k  64 130,, N. f L. 	ingh 
/npu . 	. 24,04 9 

 /Ij 
 

4.64 

0 11, 33 2 	11, 90 	H 

22, 11.33 27,1190 

79. 
6.12.y0 	H 

7.12,93 	1, 

'I 

13.2,9] 	 H 

13.4,9j 	
H 

31 

II 

11.,93 

• 	 - .3 
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) 	6 	) 	• 3. 1 	1aj) Chra- GOOt 	 - 

	

12.54 	2u.7.1 
/.fC 	boj-Ly, 	. 	

1 w:L/L I . 	• 
1(.SCtha, 	. 	

/;c 	30.6,56 	7.492 	 U 

f 	- 	7 	 , 	

QI 
- 	

' 	
. 1 . 4.56 	7, 

J3 	
1.60 	1.4.92 

I 	

I 	
I C.lLLa 	 /-do  

1l5 	 l.3,gj 	3.4.92 	 U 2. 	UiJcr 	 1 	i.i7. 67 	9 • 4 ,92  

17.54 
) 117 	

•1 12.('7 	U.S 92 
-- 7 

L).AA 	
l.1.2 	11.5.92 NGÔ 

Anrnrj 	
co-/-do 	1.1,3 	2,7,2 	 H 120, J. 1, 	C3.y

66 	10.9,92 

Qo/Ncc 	 1,67 	0.12,92

03 	2,6,94 123 ü[i±p 1)5. 	 •-do-/j 
	30.1. 	,i2i,r 

J. 

 124, WCtjj 	 6.5.9s .S 	

T. 1.462 	12.0,39 ....................... 

	

.S2 	1 • d. /9 	5 5 • 95 

S 	

. 	 . , iray 	ci 	- tic- /Lw 	10.4.6 \5.7o 	15.5,95 	H 
borty, 	

'1 1274 	
-do- /jj L43- 	3.4,4w / 2 3.11.70 i11,95 120,1

/LM3 -97 	2,1.90 	6. 1. 96 1299 	
. 	- 	

6.l.9(' 130., 	aup Paul, 	-do /x 	
:0.1.b 	12.7,u9 	6.1.96 13k. 	LLp Ch.PUL 	10 /'jp 

 0 1, 96 
- 	 : 

II I 
I 	
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i tr U.  vi La 	 }1andger( ) 
5i 

	 N. LorwrcTcct 1r 	 'n fld rVcEon LO 1 ) 	L f I conccrric1l LI ( 	
p1 cnc1, 	I i 	huiu t1btait 	bc 

 T11
r pr c 5 onL tiojj 	 L i b 	ci on t 	3i L n, xr 	!' tiLl 11 Ofl fl1G iL 
tha late f rOC(1PL c 	 cnqrity 

:1jt e11q Which no 
resc1atL 

will b 	
II 2) 	(Op3 (P 	3)  5 ) 	 (P )/ij 7p5 	TSIc, 4)  

LLV .L. $y WJjj 	
spuU cot os , 

6 ) 	GS/N-j11 	
1.[flM'i/.;0 	h 6 	prc 

I 	
J:on iJ.Lvl, Ri -'ay  N.F.fllw 	-j1 

-- 

LIUI1/6999 	I 	 . 	. 

I. 
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NORTHEAST FRONTIER RAILWAY 
OfTice of the 

• 	 Divi1.I
-
.Maiaer P'} 

Lurndt, Otd _L1J°4 9J; 

Stth 	Stuoh ftr th 	post 	assene Guarti rn 5ca10 Rs üOi(14OUUI- 

It has beer tid to hofd a seIectofl for forrn:ng a pneI of Passenger 
: 	rj ti sca 	J)4aOO(- for 	1 vcance \:1L 1'orstn(j Of LJR 	2, Sc 	04 and 

'- 	- 32 	iithir a snort notice 	The seieuicn wi; 	consi&t of written test on'y, The 
ct'ates ½( b 	a1ted 	s p 	.( 	TUIa 

. 	•• 	 •.•' 	

:. 	, 	 • 	 : 
•• 	•. 	 , 	 , 	 . 	.• 	 • 	:•••.••H• 

.• 	 The f1owr 	eçiIe 	oods.0 -  urdin scale Rs'. 5000-6Q001- 	(e hereby 

t( k3tP thiiives in readiness to äpperirvthe wrtten test for the post of 
ener Gui•4 inscae.Rs. 5000-0001 which will be h&dat Short notice. Their 

arran iled 	or er of seriont)i. . • 

N 	Name of the CarJiclates DesgntLion &Station 

'1 	hri 3 C tvdIdrar (SC) 	 Goøds Guird/PB 
02 	Sir Paresh Ch tin: I COOdS Gurd/NGC 

CZ .1h ,ri E'huiz 	was (SC) Goods Gliard/LMG 

04 	Srwi N.C. Cnrwdhury - 	 -. 

I 

 4  

; GoodsGuard/LMG 

hti c3,wc. fiey Goou,., GurWBP6 

hshit 	umder Goods Cuaid/LMG - 

07 :5hr M.LChkraborty' - 	
-: 	 • Goods Guard/LMG 

R Misr L Qood GurdJNQC 

o 	AC 0ev • . %;WO 	GardlNc H 

V 	S'r - 
Goods GUdIUI1_ ' 	L.N4( 

hr ri K ua., i Goods Guard/NGC 

•12 	Shr KF.Deb 	. 	
• Goods Giard!LMG 

. 	
• Siri Mnik Ch Nath • 

Goods Guardl!3PB 

L.1 
15 	3h 	GOOiNMh • 	

: Goods Gurd/BP8 

3hr Pn.wr Goswam 	. GoJs GuardlNGC 
1. 

17 	 ......................... 
Shr i N inr~ arFisvvas ..

.. 	 . 

Sh/-\EiCdT GtjodGuarWLMG 

1' 	ht'c Goid Cuat'LMG 

£h 	Ba.ai Cr 0 Goods Gutd/LMG 
rj JU)1rt(r Geeds GuardJLMG 

iri 	uniI 	Ly .i '.3ooth (Zuard/LMG 

24. 	Bi( F<t. Biswas 	. 	 ,r•• 	• GocdsGuardiNGC 

' 	 25 	Chn 	ud 	C.cbciai Ex Guod.. Guad I6P 	now 
- M 	iderGM/CON/Maha9fl 

- 	 - 	 - 

26 	Shi 	Kr. Da 	ST) 	• 
Goods Guard!NGC 

I 	Sh 	AN4hd Kat ta Gooci GuardIGC - 

Z 	31r M R Deb adi Goods Guarq/LMG 

20 	3m K 4Mrk 	(Kuti4bjdder) Goods Gt/NGC 

Shri Smr Chakrborty. 	 • Goods GuardILMG 

hri  H.  K.Kaita
.• :IQ(SGU&dJNGC 

hn 	uha 	- 
- GocGuatwBPa - 

2't  L& !( 'J... 

d 



- 

: 	k rDutta"• 	
. . -. ... I  

V 	 1r '• LrrirI P\LpH1 	 L. 
 JGo..ds 	aw/LMG 

N;(Ig () 
) 	 I 

 )Gcods GUarWNGC 

; 	' • 
	Jr , 	: 	

r 	 ,Oi'1sGuad/LMG 

	

:; ?0d& GuardfLMG 	.-.- 
Guatd/LMG 

.:oc:J Guarcl/LMG 

Xls 
/cIfl '?U JC 	Guard/NGC 

..ir }r - 'c (?C1 	
I •OOL43 Guarcj/LMG 

•- ::,rj• £.t 	 2Uz 	
I 	 ((p t 	" uardItC 

j. ,q 	• 	. 

D (SC) 	
J I OOd CurdJas

Goods ! 	
Ciri Pitn i 'ST 	

Guardia 

E , 	( -: t::I  3arrr3n (ST) 	
GOQdb Gurd/NGC 

-3 	hr' L' ts 	
;oods uardfBPB 

4: 

	

	
l-'r 	Ch;wdhury 	- 	

.-i I Goods Guard/LMG ' 

	

) Shri /I1 ç1 rje 	
G09c3s Guard/LMG 

L. Tac 	
GuardiBPB 

Cwds Guarc1/NC 
Ek 

- 	
Goods (-uard,'LMG now 

3 	hr -ir ' iJy 	
un, DSO'LMG 

3hr, Ceujjd Dcv 	- 	 I 	
t ,OodGuarWLMG 	-- - - 

5r  Shr C'C Dka 	
- I 	 ppcjs arddGC 

53 hrt $ R hcw 
57 3hr N.  ( 	U 

.
" ic ( 	 r 	

- 	 ( uard/PS 

Shri Haraaj,an Sarhar 	
mrciIfPB - 

Shri 	 - 	
ppcsGund/LMG 

..-.........- 

	

	.......suardLMG ..::: 
............. $ (goods Guar/L)1  

2 Sht C. Larpa (Sd) 	 . 	
oodc Guard/NGC 

U 	 pods Guard/NGC 

I fl (vdP Da 	
Cuodsc5uarcfLMt3 	- 

-- 	rj 	ra 
, 	L)c 	 .. 	- 	

c'd 	- 

3 3 i S Sr j*i 	
I GQrds 	rc1/MQ 

I 	- ........ 
GUarWNGC 

70 Th 	
1 1 C oothGuardfNGC 

I 	LS 	 r I 	- 	}. 
-)3C Gua"d/LMG 

I - 	.. 	
Codt GurdIL 	 - 

	

ItGcOd, GUudfLMG - 	* 

14 	ufl D ( 	I 	 - 	
QS GurLMG 

.. 	4 ----------- ....- 
oil L K't 

713 	
- 	... -.. . -- 	. 	 . r 	•..- 	. 	f 	4%J 

S'ri Sanr 	ill- 
	 GOOdS urd/NG 

/ Si c. 	- (S1 	
OQ1S (uard(LMG 

(.Js Gudrd/fGC 

Cmhi... 3 

I 

r 

( 

S.  

I- 



• 

.-3. 

. 	:. ••. 	:: ..: : Goods Guard/BP 1 

	

.11 	.:. ...... :.. .. 	. . 	
... 

 

	

/ 80 Si b ja (SC) 	 GoodsGuard!NGC 

1_f 	
ai 	hn B 	owrni 	 'GOQ 	uard/NGC 

~ Sc'r P C , Satrah 	 Gcods Guard/G 

'put 	 i GoodGurd/NGC 	 I 
84 ' hr: iur ii1SsaIfl 	

IbOd6 GurdJLM9:  

33 	I trtcFIiarIi (C\ GQOj Gu3rdIt'4GC 

JQ 'I I 1 KLtlr
. 
	

IL Gaods3uard/NGC 	S 

37 	rl U A Ahmcd 	 Gjods Guarc IN GC 

88 S -  K. iiud&r Ahrned 	 Cccd CuarNGC._ 

9 	K-c iir 	) 	
Gooth C-uardJNGC 

9 Snrt v un;ve 	- -- 	
— cods (:'j 	-- :: 

91 Snri iIiP Das 	 GcodsGuard/BPB 	 1 

S2 Shri B 33nowai(T) 	- 	 Goods GuardlLMG .. 	I 
93 ShnAK Debnat 	 QoodsGardJN__ 	J 

Suborçiiria 	ic*eres are advised 	'ss ad di,'eci tjé candidates 

borcn ta SC/ST cmmunt ;t 	No. Cl, ,4547 & 79 to Tt/3P, Sriai 

No. 03, 35, 4, 	, 7. 70, 74 & 92 t T1/H!!LM3 .nd S&No 2, 43, 462, 77,
M. 

5 & 	I 	or ' 	 auni rp-e'ei(fl C ,c t'r tor U? daS w e f 	— 

povei even wKhou' Iei. ii n'i 'dy does not attenc the 

abv pre-sccton Coachig, it ;i1 e prcumcç tt t?y not ThtGresied'tQ .take 

thL adai'age nd a wriiten unv'TiJfleS tbhat e1ect thoc.4ict iva bly be 

ootained by th Sr buboraifldtes cuncernd ind en tu this Offlca TtfBPB 

Tl/F (1LMG ariJ TWGHY should Impart the prc.-seledon CoachIng of SCIST 

canidtes .accordin.y a .ncmntd by DOM,IC/LMG.9fl.COrnPefl of the Pro.-  
electu" Coc cl'ng, respective Its should submit tne competency certificate to thi 

OfiiceimmeiahyIe befoiethewriLtentetISfd 

fi conPrnPd are also adv'sed to submit their representatiOflIfl reatto the 

thoe serpr1 posrion It aiiy J'JITHIN 07 (seiea) days ocsit;vey Representation 

rece'ved aftci . — Li wli not be ettrtai'ied - 

mc- 

7hs ssue '  r& r 01  
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I 	
Iit,  
YI 

• 	 .• 	 * 	. 	 •(N.MUKHEE) 
A1/LC 
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- 	 -. : 	if.'. 	••' 
-..-, 	. 
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• 	 S .I -, 	 •, 	 . 	S 	
: 	

•fS•* 

(. 

 

F' 

 



, 	 . . 	 I 	 I 4, .'( ' • 	
. 	 ' 	 . 	 . 

	 ,, 	.', 	, , 	, 	..., 	. 	•.. 	'., . 	. 	' 
	

.. 	, 	. 	.. ", 	.. 	,.. , . 	. 	
: 	•. 	e; 	' 	e 

	

, 	 ' 	q .? 	' 	. -' •' 	I liP , 	. 	• 	. •) 	. 	. 	 . , 
. 	.. 	

: 	•' 	• 	. 	. 

	

4_ 	i 	' -. 	 5 	)'•t 	r 	 .- '. 	.,' \4I 	 ' 	4 

;i12  

. 	. 	 . 	.' 	,. 	. 	
.: 	 - 	• .. . .,, 

i t 	 . 	
/1

; 	) r. 	. 	.:.: 	.. :; . . 	• 	• 
1 	 I 
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Dated 

	

i 	 rLz1farfl1at 	 to- 

1. MG 	hy ar çy dwect the staff belongincj t 

	

-' C ' MThGC 	 duWn against each as above to 
rcspci 	TEs 	r undergoing Pre-seecton 

Ccch*nr çommncng to a period of 07 days we f 
o i  - 

,ft.• 	 1 

. ) T1/Hi 3 	Thc nave ber narmnted by DOM/IC/LMC to take the 
- . C 4 'Y 	cae c 	re_ecttonft Caachrig for a peri' d"of 07 

dd, Tl4t w3l also subrnt the result of the said 
ciaciiug to this c,f1ce after compleior, of ttià same 
wthc tfL 	. 	••- 

7 	ARM/Cy 

APOiG H Y  

CS o DOMI1C/j\,1G He will seed 	asi 03 yer2 ACFs at the above tafi to CS i DPOqCLC  
Stan ierrd through proper ctiarr Il r CS to DPO/C/ 

. 	

.- 
4 	1 

( 
ft 	t*Pj L/Q4rr ft 	 I 	

(N MUcf-tERJE 
, APOJIJLMG 

Par Dniil RIy, M2nager (P)JLMG 
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. 	 Oc of the' 
• ' 	 Div1,F1y. W'oer(t-, 

	

I 	 . .Lurr4lng. 
QiQ 3 er. 	 Dated.f.O9.2Y)4 

• 	In pdrti 	odific.ition of: .  the. list of olo1b10 cnd1 
ircuIitod.vide.th .l$.!offjco n'otification 

fox .sO!ction to thôp2st, of 	sscnex Gudxd 1.n scile p.s. 56 -6O67/- 
• 	it is infomed th:t!GoodsGu3d itscjlo Ks.5OOO-iOOO/-- & 45OO-7'nO/_ 

ie eligible to rip  cr in thoo1h&t1cn 	for tno post of pissençjx guard 
rvtifiod vide triis 	tco notxficiticn no.E/39_9/rt.fl(T),dt.,l4. ),.2OQ4. 
L i 	_. oy,j;..c. 

" 	•iiiieS cit UIO 01O1L)1C C;d1d t_S a Y O arilflged beic'w in oidor 
;Ot Son.ior1ty- 	•1 	 . 

. (j 	. 	• -5God 	/3P Gudr3, 

	

A. 	
I ,  Z'I  ,. Gep1 Ch.13o 	(ST) 	. • 	-: 	" 	GC. 

- 	 1 	
•: 	•-•• . 

i•-Irosh Ch. [?as 	• 	"--• 	:" •/NGC, •. 

3-hu11 	iwas 	(Sc)  

" 	Biswjit ?oy 	•: 	
-" 

-• 	 • 	 • 	

. 	 "./ L-  IS 
,/- 	

' 	 tt 	,Subhh D y/L'...G. , 

	

• 	- 	• 	-, 	 - 
-'- . 	. 	I'-.. L..Ch - borty, 	-, 	• 	

•J - "-/ JMG. •,• 

P. F.Misa, 	-• 	• 	• 	 '  

of  /c. 
" 	H. K'Ds" 	

•: 	
• 	

Il 

It  
' 	K 	P. uQb;' 	 • - 	. 	. 	• / LiG. 

ManiCh.N3th 	 -. 	• 	 /• 

i4. 	Subs-is hjumdox 	 •.. /LiG • 	 • 	 N 
Gupi .L t-i th 	 Il 

• 	• 	 • • 	. 	. 	• 	- 	. 	' 	• 
" 	1rrinosw-r oswcm1 

• 	f13. " • hii-Qdhan Dey •  • 	" 

	

• 	 ,r 	• Mirjhrir 3 	 •-'• 	: 	N" 	/LMG. 
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22. 
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/UG 
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2. 	Suriy10 	5) 

	

n 	/1Gc. 

	

V 	

VV 	
V 	

V• 	

I 	 V 
V 	

V 	 V 	
VV 

 

N. F .obn:i  
22 	

th, 	V 	 /LM. V 

 3.d1VtI 	J(y, 	VV 

 

Kutubuddin 4hmod, 

	

Sm i C- 	
V 	

V 

 /IJ1G 

	

H. K. Kal it, 	
/Gc. 

Su 	S Ch Da s, 	
VV V 

	

VB• V VV. 	

V 	 V 	

/UG, 	
V 

V 	

V 	
34 	II 	V 	

SUXOd .I Nth 	
V 	

•V 	

V 	

V, 	

V 	 V 

• 	3Vli 	

• 	huh,  
3 	, 	 . 	 ms, 	

•/UG. 	
V 

V 	
3 	

,hrrVndhn 3nojoo, 	V 	 I 	

V 
30. 
	V 	

V 	

/u 
V 	

Y.Ch1kbcrty 	 V G. 

	

• 	

/ 

- 	 • 	
V 	

V 

	

(SC) 	 . 	• 

	

H 	

V  G 	 • 	
V• 	 fl, 	tL 	

•IV 

4IL. 	utdm 1oy, 	• 	

• 	 V V 	

• 	 V 	
/Nc. 	

V 

V V 	
Jayrint Chwdhury c 

V 	
:.. 	 : 	

n M 	
V 	 V 	

V 	

/uG, 	 VV 

V 	 4, 	• 	
Niranj jUmdpr, 

	

V 	 V. 	

• 	IIti 	V 	
. 4. 	

Subj 	 . 	

V 

	

V 	
V 	

/f 	
• V 

Iradip Pu1 	• 	•V : 	V 	V 	
V • 	

• 	arnsh Ch. D. 
 

V.' 

Crfltd. .3..., 

"V 
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47. 3± it 	aj Sr.cocc1 

G.c.:ob 	iariai 	. 
( .1T) , 	 -d c- 

tsunil Da / 

50, iuci U 	 -co 	/Lr 
• 	- IT• 

Atu 1 Ci1. 	-ob F 	 -u- 	/ pi_ 

1 
I 	I 

52 • 	' L. Th .j un a 
-c 0 	/'JCc 

53, Lk 	i.. 	D 	1 0 - doç 	/LiC-rio, 	orriç, 
• 	 54 	•I N ,C .Ma 	Lk(3C)r.Cood, 	Gd/:33 PRI/L' 	unc3r 	. :0/L'G. 

I  C L3u.j.a (c) 	'rGooc.td/NGc. 

 i)1ak Das 

5th1 	' afl31 L 	y $ 	doos 

53c. 

ci  
,brata iJey •C" 	,'NGC. 

• 	 " • o 	/NGC. 
-. 

I( R.chose 	•.' -o" 	7 	13 	• 

Harachan 	ark ar.  o- 	/ U4 

• 	62, 	' RnaRanjariRoy 'do 

• 	63. ?kh1 Paul 'ço 	/ Ut 

• 	
54, 	' J.C.iJartji..0 r -do- 	/ 	c' 	

. 
U  P 	Lala 	

ç  
o .-1 	/ 1 L 

• 	•  It 	 4 
 Jy3oe 	JJO 

I t. 	•I 	 • 	. 
• 	•• 	••; 	I 

 1U  A. x, . 	A.ratary  

ax 63. 	.aty 	3rat, Jc3y a -'0 	/ d3C.. 	• 
/ L' 	r 	• •-; 	f 	 1 	. 	•.. 

• 	 69 	" 	3.'3aninah 	•, 
t4 - 	 7 N(c. 

I 

'7Q Ii - 	/ 	Ticr e 	 2 	V 

U 'I 7 j4 turn;taty .ir) uc, 

72 ' 	 4 1 	 • / L. 
••• 	'3., " 	A.G.)ey 	. • .-do-'  

.5ta. t U  •.JUjiton '. 	• 	 /' L1i' 
•' :D....111ick ( 	:;C) 	• 	,. 	o•-'.  

75. ' 	LaIita. 

• -•-'-•-"."• 

• F . 

OOi:tci.. 	to p/4. 



-,-.—±.--- - 
0 	. 

. 	\ 
.77. Shri 	nk* 	s-1I1 	 Gos •Guyd/I.Mt3. 

r 	c. 	C.C:.3ro 	 .J, 	w 

79 	 rh 

60. 	$i1. K, Js (T) 

K. 41 ha 	sc) 
B , 

83. 

4 , /1" 
 

u 	
i: 1-it.4 SS' in, 	 /LtviG. 

" ikcl Bh4ii8(C) 	 / N. 

B • Kum1r, 	 / (. 

66'. i3.4. Abmod,. 	
0 	

/.NGC. 
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01) 	Shr :C. M.Jakr 	:sc; S 	(ai' 13PF 
02') 	Shn L31swat 1kv 	I 1]<. Sr GnOd (hiiru, L3PJ 

04 	Shit Mauik Cli Nath 	Uk') SL buoji )uaid / 1W13 

• 04) 	hri Gopal Nath 	 UiO Sr. Goods Guard / 131,13 
(.) 	 Lc 	 jR) 'r tjojJ.(imrdI 

• 	06 	Shri Sibha Ch. DI 	tURSt. Goød• Gtthfuf J3P.13 
07'; 	Shri (hpal Ch. i3tiro 	(ST) Sr. Cod Guard I NOC 
08) 	Shri Paresh Ch )as 	UR' Sr. ('(dS Gtrd 1 NOC - 
014 	Shri B.R. Micra 	 iLiR Sr. (J.Oodlçiva-d / NOC 

O) 	Shri A.C. Dy 	 jJRi S r . Goo'J GuJ / NGC 
Shri H.K. On 	 (UR) S r. Good: Guard 
Shri Prar 	'swn 	',k.1 r. '.'o 	uar .1 	_ 

13 	Si B.K. Blswns 	 Sr. 	311111d / N(C 
l3usudv l)ebnitJi 	TJi, Sr. Go.-Ji C- 'UI BPL 	"NiNf 

ShxiSuzjya Kr. 1):i 	i8) Sr. Gc''3 Gri !NQC 
• I t) 	SiApurk J_1)i 	I 	S, 	!.T I :';('L 
i 7 	Shri Kutubi4ddin Aiund 	(UR) r. ( 11 v ois Guard / NGC 

Co,itd . .. P,'Nlo. 

• 	---- 	 S 	 • 
- 	 •: 	 ----• 	 ••- 
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18) 	•• ri 	 , ; . .jU) . (i'cxsjs (ur.rd/N(iC 
9) 

Shri 13n)aI Biswa • 	SC I. S. Go&is Guaid/.LMG 

I 	 . 	20) Sun 	LC. dioudhurs (JJ 	!Sr. Goods Guard I LMG 
2 	, S'i,kstlu Nta rnikr 	(UR) hri R Sr Goods Cu d I LMG 
22) 

1 

Shri Suhashy; (10 Sr. Gc'ods Gu.. 	/ LMG 
2 Shn M LChakrb&tv iUR Sr (3ooth Guard / [M( 

 Sun 	. i' St Gcods Guid / LMG 
 Shri SuNiiisb M.ajnmder 	(UR) Sr. Goods Guard 
 S1ri Njhr 1 'R Sr Goods Guard I! MG 

27 Shui Afi Ljitn St Gud Guard / LNiG 

8) Shn P K Mhrec (1 Sr kod Guard / 1 MC 	..wd 	10 21it I 

29 S ri J iban Kr 	a t' 	) ST 	cdi Gnrni ' MC: 
30) Shri S.( Dy Sr(3od' Guard / LMO 
3 Shti N R Dd,ntu . sUR) t  Sr G4xI Guard / LMG 

GOP-"T ., kL 	... ..;'. 

Wnttui 1t fd to bL 1uJ&oii  04 12. 2 004 	rni 1OOObousiD1jiliQf 

01 hp Ptfl Cn J)i 
I 	flr 

S 	Jod Guard / HP}I 
02) SLn GaULIuLROV tUTR St 	xds Guard / 13Pi3 
O) Shri Pradip P.u1 (UR) Sr Gud (uard I I1PB 
(\4) ls 	pr..psh Cu 	pa.t cJS( ) Sr Cc'tjOuard /13 1 ' 

'hn ( C fl 	rmRn , r (c1o.Js Guard / hPb 
06) SItu Alul Ch Db (UR) Sr Goods Guatd, LiTri 

• 	 ' • 07 Shri Surndra Nath OJR) SGoods Guard I NGC 	' 
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09 Sliri SubLr Kr, Roy TTS 	SI3GLaiJ7NGC 
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. Shri iavdecn 1)as ItfR) C,00ds ( bard I N(JC 
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.Shri S. Sirma (UR) GoxLs Guard/NOC 
19 S}ri F 	1u.Ch I • 	- Sr. 1..M(r 
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• 	- 	22) -.  / (j 	tj L MG 
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2.) Shri •-".v (:htv i.!R) r: Gcd Guard, LG 
2). $hn 	 : • .R.) Sr. (<'ds (iu.rd I 
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 Shri DipakDa 

 
C. Sr. (k'xis '3uard / T1( 

 SIir Ruujii Kt . Dey ciJ°R St. GOd:) Guard / LiG VR w.e. 1. 31. VO4. 

• - Con 

- Ii 



St 4 

PMM9 
- 

: 	 .. 

- 

- ,r 

•.l':-. 	--, 
.1 

	

• 	4 
.4,  

P'T 

GROLP - "C" 
p 	- 

ViUen iG fido kw,heki on  
—--------------------------- 

	

1 K _Ut2 	 P 	 ( nvir- 

2 	\hn C C Roro 	 is I 	tjuad/ '( 

Sbri i K 84114 	 S.p (d, (311W '(iC 

	

4)t 	S11n13 D.C. Gosian 	 C' Js (nUd Vz 

	

, SIui PC Sarmi 	 d 	4L I 	/ 

Sin-i A C KLILIIa  
• 	

. 	 I '  

	

7) 	SliT]ikr Bluu ii 	 ' .i . 	Gu.tci NOC 

.ShTi-13. KUnLir 	 U1 	Cd (;7NCC 

	

) 	ShF A Ahrned 	i R Cu 	uc / 

ShninflUdduiA.hfl1tJ 	d11 	iai'J'CiU.irU1 '*L. 

' ShriL Kzchan  

	

12) 	4çf3  

	

3 	Shn N ( 1vi4ic.a 	 ii 
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* 
Divisional Railway Manager 
N. F. Railway I Lumding 

(Through proper channel) 

Sub :- Proccdural lapses in formati 

A 	F 

vide DRM (P) / LMG' 

1 

1•.. 
y 

ni No. E/39-9IPt- 

Sir, 
Respectfully I b 	to crave for an indulgence to eercise the provision "to represent 

against' panel" issued under Rly Bd's LIN0. E(NG) 168 PM1-60 dated 29.08.68, to bring the 

serious infirmities and irregdiarities to the light for justice a,d.fair play at your end. 

That Railway Board vide their Letter No. PC-11112003/CRC/6 dated 6.01,04 at Para 4.3 
stated inter-alia "All vacancies arising from 2.11.03 will be filled by normal selection 
procedure." Again at Para 4.4 stated inter-alia "All vacancies arising out of restructuring should 
be filled up by senior employees who should be given benefit of promotion w.e.f. 1.11.03, where 
as for the normal vacancies, existing on 1.11.03, junior employees should be posted by 
modified selection procedure but they will get promotion and higher pay." 

It is evident in the memorandum published under DRM(P)/LMG's No. E/IIl/Gr-I/ 
Restructuring (T) dated 31.3.04, that there gerrated no post at the bottom grade of Passenger 
Guard as result of restiucturing, so the benefit from i.i1.03 does not arise. But for the normal 
vacancies existed in the grade of.Passenger Guard as on 1.11.03, the modified selection 
procedure ought to be followed. Such normal vacancies were 18 (if not more) as evident at 
DRM(P) / LMG's notification No. E/39-901' (T) datc 5.09.03. 

Management exhibited apathy for obvious reason, and did not process modified 
selection for the very 18 vacancies of Passenger Guard. Further vacancies arose from 2.11 .03 
were 31-18 = 13 for which normal selection procedure was to be followed. Manageient at their 
will and pleasure igvored the criticaf application of two type selections at their impugned 
panel dated 29.04.05. 

It is imperative to mention that Railway Board in order to avert manipulation at the hand 
of ve3ted interests, had stipulated the mandatorytime schedule in their letter vide No. E(NG) /1-

• 87IBM 1-14 (AIRF) dated 22.7,88 stated inter-alia "It has been further laid down that where the 

concerned officers take more than 2 months for finalising.the evaluation of written examination 
papers the same should be brought to the personal notice of DRM /PHOD, and in case where 
delay exists 3 months it should be brought to, the notice of General Manager". The so .said 
result of written examinations in the form of impugned panel exhibiting no evaluation 
published on 29.04.05, after 4 months Ii days from the date of written examinations ended 
long before on 18.12.04. The panel carriedserious manipulation obviously kept evading 
notice of reverend General Manager. 

In the premises, it is most rcspec.:fifly r'd that your kind prudent honour will be 
pleased to appreciate the just cause of my grievance, and will further be pleased to pass an order 
to cancel/modify the impugned panel dated 29.04.05. And br pass such order/orders as thought 
fit and proper. For this act of kindness your humble deprived Goods Guard shall ever pray. 

Dated :- 10.05.05 	 ', 	 Yours faithfully, 

. 	 (Paresh Cli. Das) 
Sr. Goods Guard / NGC 

tq 
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iht.ag Thsdler Rzdlwuv 
Office of the 

DivLRnilwny Manaer(P) 
N,RRailway,IA1mdin. 

DatedO2. -0-200' 39-1PtU(T)) 

JL 

.3/Shri 
i) Pramswar Goswarni,Sr. Cc o4  GdINCC. 

) 
ApwbaKSr.00Ods (3dfGC. 
Lan 	chary, Goods Gd/NCJC. 

4) Joydei Dus, Goode Gd/NGq. 
_5y4 SuajyaKr.Das Sr.Goods Od4'OC. 

DsbabraaDey, Goo4 GdfNçp.  
 Pareih Ch.Das, Sr.Goods Qd/?GC. 
 Bhani ?aMisra, Sr. Goods Oji/NOC. 
 L.Thakuiia, Sr. Goods Gd/NG. 

Th ugh CYM'jGC. 

Sub:- Rep en 	Lldched 10-O-U agalns'tic panel of Pascicr Guard 
**hed *e tili offlL Mlt,U1thLfl NJ39-9/ 

ktJ3f (I) dated 24-2001 	/ 

'.The v:wz2nci 	f P serer Oard in sale Rs.5000-8000!- which cxistd as on 

o141-03 luwe - -, j b c4uaI sction procedure fbUowin the instruction 

coiitaIned in Pwa 4.5 of Rly.Bd's 1N0.PC-flhJ20031CRC/6 dated 06-01-04 as becaust 

percentage in ths jrade has beezi rethiccd and no new post beca zo available az a result of 

restructurirg of cadre. 

Hence, the contention of your representation nieulioned above is not correct in view 
ofParn4.5 of RB's letter dated 06O1O' quoted above which read as iindr :- 

In eases wero perceages 11i4 been xiwx'd in the lower grade and no new poet 
becomes availFlc as a result dfrestnjdtwing, the existing vacancies ott 01-11-03 should be 
filledupbynorL2iSe)eCti0n." 

Further, your ailegitiou of delay in evaluation of answer scipth is also baseless 

there was no such delay in ovaluatin the allswer scripts. 	 Ii 

(IYK P 
DPO/1MMG 

for :Divl.Railway Maimor (is) 
N.F. Railway,Lthnding. 
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